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m oney which, was promised by the 
•ex-Flnanoe Minister to the ex-Chief 
Minister holds good still and whether 
the present jflinance Minister will give
that money to the present Chief Min
ister of Uttar Pradesh.

Shri K. C. Pant: In July 1966 the
UP Government sought Some extra

-assistance front the Centre to help it 
to pay dearness allowance to its em
ployees. This request was not enter
tained. The quest made to the Cen
tre during the strike was also not

-entertained

Shri S. M. Banerjee: Since most of
the State Governments, including the
Government of Uttar Pradesh, have
accepted in principle that there should
be no disparity between the State 
Government and Central Government
employees in the matter of dearness
allowance, may I know whether ade
quate financial aid wul be gi\en to
She State Governments ^  meet this

commitment?

Mr. Speaker: It is repetition of the
same question. What more informa
tion could he >give?

Shri 5. M. Banerjee: Kindly follow'
my question.

Mr. Speaker: He has understood it 
You need not repeat it.

The Deputy Prime Minister and 
Minister o f Finance (Shri Morarji 
Desai): The responsibility for the
payment of salary and allowances to
the State Government employees is
that of the State Government. It
cannot 'be the responsibility of the

^Centre.

Waaortal a^istance for Bombay 
Water Supply Scheme

*47. Shri Nath Pai: Will the Minis
ter of Health and Family Planning be
pleased to state:

(a) whdther the (Govern.nent of 
Maharashtra have asked for Central
financial assistance with a view to en
suring adequate water supply for

Bowfeay or whether in y  K&*he has 
been submitted to the {Ctovnroment 
o f India in this regard; and

(b) if so, the Government’s reac
tion thereto?

The Mintoter of Health and Family 
Planning (Dr. 8. Chandrasekhar)? (a)
and (to). The Government of India
have not received any specific Re
quest for financial assistance for aug
menting the water supply of Bombay
City. However, the Government of
Indxa have technically approved the
Bhatsai Water Supply Scheme which
is expected to give an additional sup
ply of 250 million gallons per day of
water to the City. An allocation of
Rs. 3*5.20 crores has been made in the
State’s Fourth Plan for the scheme
and it will be entitled to the normal
pattern of Central assistance for the
National Water Supply and Sanitation
Pograonme (Urban phase), viz. 100 
per cent loan.

Shri Nath Pai: I would like Shri
Chavan to take note of the first part
of the reply as to how his colleagues
in the State discharge their duty----
(Interruption). I respect Shri Hanu- 
manthaiya, a senior Member, Ibut he
should respect what I have said; it
is a very serious matter

I would like to ask of the Minister
whether he is aware that this financial
capital of India, whose population has 
increased four tanes during the past
20 years, is in the agony of shortage
of water for the greater part once the
monsoons are over. The Corporation
has been preparing schemes and the
Government claims paucity of funds.
The availability of funds provided in
the Fourth Five Year Plan is totally
inadequate, if we are to give the most
elementary necessity, that is. water,
to this financial capital of India.

Dr. S. Chandrasekhar: If the hon.
Member considers what he said as • 
question, which does not appear to be
a question, I will give him some 
facts.



Oral · Answers CHAITRA 2, 1888 (SAKA) Oral Answers 704 
Shri Nath Pal: This is my agony, 

.as a man from Bombay, not my 
question. 

Dr. S. Chandrasekhar: Then it is 
all right. The populat'ion of Bombay 
City has increased from 15 lakhs in 
1941 to 51 lakhs 'in B66. We have 
done a projection for the population 
of Bomibay City on current trends of 
fertility and mortality and on that 
)Jiasis !by 1981 we expect the city to 
~e 75 lakhs of people. Therefore 
·by 19'11. the population .of the city 
would require 418 million gallons per 
day and in 1981 560 million gallons 
per day. It is supposed to be a cit y 
venture but, unfort unately, the fir.a n-
<:ial limitations are there. Therefore, 
the Bhatsa~ Water Supply Scheme 
will h1ave to be assi.;ted by the World 
Bank. Negotiations are afoot and 
Mr. Krombeck of the World Bank 
has already visited and had consulta -
tions with the Corporation and the 
State Government. Two sets of 
studies are in progress; lirstly, the 
pre-appraisal study of ' he 5,chem.e 
and, secondly, the feasibility studies 
of the Bhatsai River Water Supply 
Project. An estimated expenditure of 
Rs. 68.47 crores is involve d and we 
hope and trust that the Corporat'ion, 
the Maha!'ashtra Stare and the World 
Bank will come to ~o:ne kind of an 
agreement _so that adequ ate wa.ter 
supply can be assured to the growing 
population of Bom~ay City. 

Shri Nath Pai: Whereas the Maha-
rashtra Government, the Col'poration 
and the World Bank will b e able per-
haps to discharge their duties, which 
have been rn~glected fo the .past 
lattnentaibly, m ay I know whether the 
Centre will be makin.g available ade-
CJJUate SU'Pporl, boi;h financial and 
technical, to the Corpor at ion and the 
Government of Maharashtra? I want 
an assurance from the Finance Min-
ister in this regard. Whereas the 
Bornlbay Corporatio:i. and the G overn-
ment of Maharashtn . in colla1b ora-
tion with the World Bank, shou ld 
play their due role in s,olvin~ this 
prdblem, knowing the paucity of 
resourc€S available to the G overn-
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anent of Maharashtra and the Cor-
poration, may I know whether the 
Goverprrnent of! India will play its 
role in h.clping the Corporation? 
Shri Mo:r.arjibhai should know this, 
since he is still halt a renident of 
Bornbay. 

The Deputy, Prime l\finister awl 
Minister of Finance ( Shri Morarji 
Desai) : I am a resident of the whole 
of India. 

The resources of the Centre are no 
1better than the resources of Maha-
r ashtra State; perhaps, the Maharash-
tra S tat.e's a re even ,better. 

Shri Nath Pai: Am I to understand 
that no help will be given? 

Mr. Speaker: Question No. 48. Shri 
D. C. Sharma: 

"lt i{°! fuitlt : ~~ 1P: 1:1;1.fi"-~T ~ 
;i;rrz 'J_'i9if ?.."Tf 'Ji-~ , ~f«."!!"~ 11~T~<t 1 or~crt 

~ <:rR;rr<t ~~ 51"l!"f T'9"1T 'i:fTf,jf ~ I 
;a-~r t:i;i'.fi" q-r 'fi9 Qf# ~rf~<r 1 

M~ s,p.eaker:1 He •C'annot ans.We;r" 
offhand anything mon: than thiat. 

Power Production for Fourth Five 
Year Plan 

*48. Shri D. C. Sharma: Will the 
Minister of Irrigation and Power be 
pleased t o s tate : 

(a ) whether an out' ine of power 
production for the Forth Five Year 
Plan has been finalised; 

(b) if so, the broad details thereof; 
and 

(c) whether any t arget has been 
fixed for firs t year of the Fourth Five 
Year Plan? 

The Minister of Irrigation and Power 
(Dr. K. L. Rao): (a) No, Sir. Fourth 
Five Year Plan has not yet been 
fin alised. 

(b ) Howw~r. during the Fourth 
P lan it is tentatively envisaged to 
achieve an additional installed capa-
city of 10 million kilowatts and cons-




